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HIGH COURT Of DELH'I AT NEW DELHI 

No.. ~}~~/P&P/DHC 

Dated _-'-L-(, C; I j 

QJ!OTAJION 	NOTI~E 

Sealed quotations are invited for purchase of one three main line 

eight extension with Key Telephone System (KTS) having maximum features 

available with detailed terms and conditions . The above KTS System will be 

provided at the residential offices of Hon'ble judges of this Court . 

Interested 	parties should submit their quotation/rates, terms & 
f 	 conditions in sealed cover only th rough Registered AD and the envelope 

should be addressed to "THE JOINT REGISTRAR (PROJECT AI\ID PLANNING), 

DELHI HIGH COURT, SHERSHAH ROAD, NEW DELHI-110003". The subject of 

this quotat ion be superscribed on the envelope . The quotations should reach 

this Court by 30.05.2014 till 5.00 P.M. No quotations shall be entertained 

after due date . Envelopes without the subject shall be summarily rejected . 

This Court reserves the right to alter the quantity of KTS System 

and accept or reject any or all quotations without assigning any reason. 
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ASSISTANT REGISTRAR (P&P) 

Copy to :­

1. 	Admn . Officer (Judicial)' Computer Branch for uploading on website of 
High Court of Delhi. 

2 . 	Admn . Officer (Judicial), Establishment Branch for displaying on the 
Notice Board. 
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